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MR. CHAIRMAN: Now I will put
the Resolution moved by Shri Ramiji
Lal Suman to the vote of the House.

The question is:

“This House is of the opinion that
the Upper House (Legislative Coun-
cils) in the Stateg have not served
any useful purpose and in the pro-
cess of legislation they are proving
to be cumbersome and avoidably
expensive and, therefore, the Cons-
titution should be suitably amended
to abolish them as soon as possible.”

The motion was negatived,

16.13 hrs,
RESOLUTION RE PUBLIC DiBTlﬂ

BUTION SYSETEM TO CHECK RIS-
ING PRICES

SHRIMATI AHILYA P. RANGNE-
EAR (Bombay North-Central);: Sir, .

Iammovingmymluﬂm I beg'to
move:

: "Thumuumth m
concern at the steep rise in the
puu.ofdlmthlmmnndm---



protect the primary producers as

well as the consumers, all essential.

commodities be procured -through
the State Governments at fair price

. 4rom the producers and distributed
to the consumers through an effec-
tive public distribution system su-
pervised by People’s Commiitees to
be set up for this purpose.”
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pulses, edible ofls, ‘milk, cloth, -
wreir, soap, ete. end fall in the pri-
cog of all commercial crops like
sugarcane, cotton, tobacco, etc. and
recommends that, with a view

|
I
i

SHRI YUVRAJ (Katihar): 1 beg

to move:

That in the resolution,—
(i) after “soap” insert “cement”
(1i) after “tobacco” ingert “jute”
(iii) add =t the end—
“and action be taken against mal-

Ii'll. CHAIRMAN: Mr. Anant Dave
is not present.

- SHRI RAM VILAS PASWAN (Ha-
Jipur): I beg to move:
That in the resolution,—
add at the end...
“and parity be maintained in the

prices of industrial products and
agricultural commodities.” (3).

8HR] V. M. SUDHEERAN (Allep-
pey): 1 rise to support the resclution
::ndh.rsulmm&mm Rangne-

very cleverly, very besutifully prices
have kept up their rise. Some of the
essential commodities are not even

available these deys. The prices of
pulses, edible oils, rice, wheat, fresh
vegetables, kerosene, cement and all
the essentia) articles have risen, and
some of them are not even available
in the market.

It is widely reported that hoarding
and blackmarketing are taking place

stated earlier that now there is free-
dom from fear, but it is very clesrly
indicated that now the hoarders,
blackmarketeers and the anti.social
elements are free from fear. They
are taking advaniage of the situation
prevailing in the country. No ade-
quate checlks are there to prevent
them from indulging in anti-social
activithes, .
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. [BhrE V. M. Sudhoarasd. - .
s and..oahei’ - etvildodial V- elditiNe
w’:ww i
aystam; Thw pevply of ‘thls cOUREY,
middle-class peoplét - are thé' worst
:.m because of the price rise. It
bigh timg that this Government
'hwlﬂqﬁ“ﬁ?m m%.m. .

With these words. 1 support the

MR. ‘CHAIRMAN: Thers is'a lirge
to speak on this Resclétion. I theré-
fore, request thém nof to take mdre
than 7 mintites, X

SHR!I DINEN - BHATTACHARYA
(Serampore): I request you t6 kindly
suspend the Rules 30 that I may be
able to move my Resolution.

MR. CHATRMAN: You move it at
5.30.

SHBEL BALWANT SINGH RAMOQO-
WALIA . (Faridkot): The Resolution
which has begn moved by an  hea.
Member of the House, needs sincere
attention. I should be taken very
seriously. The situation on the price
front in this country is getting wor-
sened day by day. The Hoarders and
black-marketsers are . having their
heyday. J will humbly request that
nothing ‘will be gaimed by putting
blame on thiy side'or that side If
this House and the Members of this
House are really loyal to their voters,
loyal to the pespl, in this country, 1o
the poor péciile, Mwens, low-meoriie
groups, fixed’ fncome groups, to the
people who were Hard, to those ¢hi-
dren who dfe  working, we shduld
take a bEld stand unitedly agalnit
these hoirdéds and BlSdilinricesrory
a3 we faky- i Gnited stind agalivst i
foreign fiivkders whio thodde clir ffr
brought the.eyday ia.thess, hoscdars,
They haye teught them how: i pene-
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nished af that. The Ener
in this House says, the is
abundance; the Rallway Minister
the Rajya Sabhs says, the wagons are
in abundance. But the trainy are being
cancelled because the cosl is not be-
ing supplied. This is the position of
the QGovernment. The Govermment
must take the respomsibility in this
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ly, Yhey say that they have reduce
the price by 2 p. but the actual loss
to the consumer is 6 p. The trader,
the manufacturer, the industrialist, is
a very clever person, a cheat. a pro-
fessional person, who knowsg how to

All emphasis is being given on
packaging. The things inside are of very
inferior quality. Inferior quality ‘things
are packed in very good packages.
They are sold at high prices. The
Government should issue strict orders
saying . that the packaging abould be
very simple. At least the advertise-
ment cost should not be included in
the manufacturing cost. g

Lestly, in my.. constituency, the
American  cotton growers are bﬁ\_.uz
fleeced. In Faridkot, Jaitu, Malot,
Bhatinda, Mukatsar, Rampuraphul,
Rama, &tc, ln those areas of Punjab
the Amerjcan cotion is. produced.  In
1877, the. price of American «cotten
in these mandis was Rs, 500. This
year, it was Rs. 280.

17 bes
‘The' ‘texthis” owhers ‘are destroying

the gondmic ~of the' peor paasars.
The poor peasants are at the -mercy

System (Res.)
of these 1§ humbly
request the 1 t to ;II“ Ra,
200 croep.interest™tise 1o ths Pudjeb
own Wn m
Pusjab’ Cotton Cort rution may come

to appaint a commission consisting of
Members of Parliament—not Shah
Commission or any other commission
—and that commission should go into
They should compare the

cent whereas the prices of industrial
products like tractors, tube-wells,

' machinery, pesticides and fertilisers,
‘have ‘risen by 300 per cent. With

these few words, T conclude my
speech. I am thankful to you.
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oo ¥ o fedwr o wr St Fierr o
& wrer o s & gt gt 1.6
qoiz aew T gt wv aw ey
fr e & fomh g afwar & feant
gt o mifoer & femft w7

I went to Russia. There is an open
market in Moscow: otherwise it is all
controlled by the Government. There
is only one open market the vege-
table market, in Moscow. 1 returned
only three weeks back: there the pri-
ces of tomato was Rs. 25- a kilo and
similar is the case with onions. Even
for ordinary vegetables, I was told,

Y mawe e g

o7 Swre ey § oY v oo ) g Pt
&5 wwd f 9T dw i on w ST gen
T VR Uw.S% v wed § ) oroY
efearet & i g ot & mg fir
aTeTT WY S surar qfewe)
wifgg | w&¥% & wif wft §

arw fr¥ oY freelt § @ ww mff
¥\ Wfwr g O § o7 O T i §
et mEn g Wiz g, Wit g
oW e & i qufafrsdwy &) oy w1
T v WY yew & | & OF AT
O AT 5 )
The supply of statemants by the Mi-
nister is much more. It should be re-

duced ang supply of commodities
should be more.
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Then don't accuse the Janata Pl:tx
for ‘God's sake. You invite these big
in@ustrialists snd give thm all facl
litley and yet you sccuse us.

Even in Kerala it is the same. What
action have you taken? After ail
public distribution is the work of the
State Governmeat. What K specific
steps have you taken in Kerala! Prac-
tically nothing and you only accuse
us and say, ‘Give us money and we
wil]l distribute’ That is a very easy
thing. Why dont you produce _mo-
ney?. .

SHRI V. M. SUDHEERAN: We are
producing rubber, tea, cardamom and
50 many other things and we tarn a

substantial foreign exchange for the
country.

SHRI KANWAR LAL GUPTA: You
have not levied any tax on big land-
lords. | accuse you.....

SHRT V. M. SUDHEERAN: Guptaji
ig ignorant of Kerala. Keralm is the
first State to implement land reforms.
I invite Mr. Gupta to come to Kerala
and study Kerala.

SHRI KANWAR LAL GUPTA; 1
will come.
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SHRI P. RAJAGOPAL NAIDU
(Chittoor): Shrimati Ahllya P.
Rangnekar has brought a timely re-
solutior; which will help the govern-
ment to kndw where it gtands, if it
wants to know. From the gpeeches
of my friends it is clearly stated that
the consumer prices are going up.
The producers’ prices are coming low

and ‘the traders and the middlemen.

are exploiting the ‘nation. If it is so,

then >this’ ahoula be corrected by the
Oovmment

With ‘Tegard to penlnta I wapt to
tell’ certain things, & Kfter advent
of Janata Puitty -almost all prices
of agricultural iss gre going
downii” It 1s B-aei ent
prohibited the' gxports of agricultural
commodities, even the  vegetables.

That’ ‘B\ﬂxy&e pﬂm‘ are no!ng,
Ml'l.

ﬂh'nﬁih w. umh h.ppu '
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fore Janata “Pirty ' came to power.
Now. it is Rs. 80/< per :quintal.
lm:'m.. it is alightly imere . than

‘What about Coriander? .It was Ras.
300/- par bag. Now it is :Bs. - 80
per bag. What about tobaeco? It was
selling at Rs. 10/- per kg. Now it is
Rs 3/- to Bs. ¢/-. What about paddy?
What about .wheat? Support prices are
deciared. Whether they are remunera-
tive .or not the agricultural Price Com-
mission declared support prices. But
whetber the surpulses are p
or not is the question? Where are the
surpluseg of wheat and paddy in our
country? Shri Mohan Dharia himself
has stated that there are surpluses in
Andhra Pradesh and <4here are
deficits in other States. That means
that the procurement and distribu-
tion system s not perfest in this
country according to the Minister’s
statement. Therefore, is it not neces-
sary to correct that?- Now when the
prices of agricultural commodities
are going down can the Govern-
ment keep quiet? My friend here has
said that in Kerala where there is
deficit in food grains the agricultural
producers are suffering wvery = much
especially the paddy growers. = What
happened in Andhra Pradesh? ' When
cyclone came the paddy growers suf-
fered very much, but the Central
Government refused to purchase pad-
dy. Even there, as in Kerala, the
State Government has to bear the:
brunt of purchasing paddy. Why .is
this. Government shedding responsi-
bility of protecting the agrieulturists
in States? It is its responsibility to
purchase these things and to stabillee
the prices. Thereftire, theve muit be
a - solution. wm il the ln'll.rl:lwl'f

ey

Therg i3 the Axﬁcultunl Price
Commission in . m.:r country. . it . .has.
been constituted in. 1065. ,Till now it
is not recon;ﬂtukd and, ﬂnrehn v I
muﬂtthehnn Mlmﬂumm‘h‘&'
¥ is rocoaati‘tuhd.*m:pndlnh[y.i Agrie,
ehl;tutal price.  Commisgion. ) iy. . ey
Kaving proper representation of the:



[Shri P. Rejagopal Naidu]
agricultyrists. There is-¢nly one rep-

e., from wheat mome.
There is no representative at all for

paddy—which iz the largest growing
area in our country. Therefore, when
it is reconstituted, it must have pro-
per representation of the producers

paid, Well, what ig the support price
which the Agricultural Prices Com-
mission is fixing? This i3 my ques-
tion. What is the bazis? There must
be a basiy for these things. The basis
for the fixation of the support price
must be that the price must be remu-
nerative to the farmers. It is not re-
munerative at all. The APC should
be asked not to fix up any unremune-
rative price. This is my submis-
sion. They should fix up only remu-
nerative price.

Then, my next poimt {s this. All
the surplusey must be bought by the
Government. There must be suitable
machinery provided for thiy purpose.
There must be enough number of go-
downs also. There must be a compre-
hensive plan for this purpose. Where
is the plan for it? There is nothing
in this regard in the fifth plan or the
sixth plan. The Janata Government
is boasting that it is for the rural
people, it is for the kisans and 20 oa
and the agricultural people. But
what is happening here? What is be-
ing done is nothing but depring the
agricultural classes of their dues. If
the Government in really and sincere-
ly interested in coming to the res-
cue of the agriculturists, then, I sub-
mit, Sir, that they must reconstitute
the Agricultural Prices Commission
end they must buy all their surplus.
This is my respectful submission.

rice. Are we exploring the markets
outside? There must be necessary
export promotion work undertsioen in
this bebalf. We should develop our
Export Promotion Councl] in this re-
gard,

Members’ Resolutions.

SHRI DINEN BHATTACHARYA: I
will just move my Resolution. I will
not speak.

MR. CHAIRMAN: Mr. Dinen
Bhattacharya, you understand all
these things. You are a senior Mem-
ber; you are a senior Parliamentarian.

SHRI P. RAJAGOPAL NAIDU:
With regard to the distribution of es-
sential commodities, what is the Gov-
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Naidu, you will continue on the next
day, alipited for Private Msmbers'
Business. "t t

: 'We pase on to the next item

- BHR] DINEN BHATTACHARYA:
‘Will you permit me to move my Reso-
lution, 8ir? '

MR CHAIRMAN: You know the
rules. You know everything You
are teaching many Parliamentarians
Pleage don't break the rule,

SHRI DINEN BHATTACHARYA:
You can suspend the Rule....

MR. CHAIRMAN: Please resume
your seat, Mr. Dinen Bhattacharya. I
appeal to you.

Now, we will go to the next item.

RE: CORRESPONDENCE BETWEEN
THE PRIME MINISTER AND THE
FORMER HOME MINISTER

PROF. P. G. MAVALANKAR
(Gandhinagar): Before you go to the
next item, 1 would like to make my
submission on a Point of Order.

We have just come tg understand
that something hag been decided ab-
out the
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it. In the other House,
pendentg have been invited.
other House some Independents
also been asked to see it. I have
got any information. All I am saying
is, this is a point on which I stand an
principle.

EE‘
83F

No announcement was made. T
have no information; ] have no iati-
mation. Apert from that, my main
point is that the House has not been
kept informed about this at ell; the
House hag not been taken into confi-

I want your guidance from you.

SHRI SHYAMNANDAN MISHRA
(Begusarai): Mr. Chairman, may I
make a submission? The matter was
Teised in the House and almost a1] the



